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Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid. Shri S.5. Ahluwalia.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): I beg to lay on the Table a copy each of the following Ordinances (Hindi and English versions)
under article 123 (2) (a) of the Constitution:-

(1) The Banking Regulation (Amendment) Ordinance, 2017 (No. 1 of 2017)

promulgated by the President on 4t May, 2017.
(2) The Punjab Municipal Corporation Law (Extension to Chandigarh)
Amendment Ordinance, 2017 (No. 2 of 2017) promulgated by the

President on 15 July, 2017.
(3) The Central Goods and Services Tax (Extension to Jammu and
Kashmir) Ordinance, 2017 (No. 3 of 2017) promulgated by the

President on 8t July, 2017.
(4) The Integrated Goods and Services Tax (Extension to Jammu and
Kashmir) Ordinance, 2017 (No. 4 of 2017) promulgated by the

President on 8t July, 2017.
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(At this stage, Shri Kalyan Banerjee, Shri Kodikunnil Suresh and some other

hon. Members came and stood on the floor near the Table)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (2) of Section 20 of the Protection of Human Rights Act,
1993:-

(i) Annual Report of the National Human Rights Commission, India,
New Delhi, for the year 2013-2014.
(iiy  Memorandum of Action Taken on the recommendations contained
inthe Annual Report of the National Human Rights Commission,
India, New Delhi, for the year 2013-2014.
(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
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(3) A copy of the 47t" Annual Assessment Report (Hindi and English versions) regarding Programme for accelerating the spread and development of
Hindi and its progressive use for various official purposes of the Union and its implementation for the year 2015-2016.
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI C.R. CHAUDHARY): I beg to lay on
the Table a copy of the Warehousing Development and Regulatory Authority (Electronic Negotiable Warehouse Receipts) Regulations, 2017 (Hindi

and English versions) published in Notification No. G.S.R.726(E) in Gazette of India dated 29t June, 2017 under Section 52 of the Warehousing
(Development and Regulation) Act, 2007.
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